THE GAUHATI HIGH COURT AT GUWAHATI
(THE HIGH COURT OF ASSAM, NAGALAND, MIZORAM & ARUNACHAL PRADESH)

NOTIFICATION
Dated Guwahati, the 18" August, 2017

No. HC.XI-05/2008/ 47/RC: In exercise of the power conferred by sub-section (1) of
Section 28 read with Section 2 (&) (iii} of the Right to Information Act, 2005 and in partial
modification of this Registry’s earlier Notification No. HC.XI-05/2008/233/RC dated
23.05.2008, Hon'ble the Chief Justice of the Gauhati High Court has been pleased to
amend the Gauhati High Court (Right to Information) Rules, 2008 in the following
manner, with immediate effect:

Row 14 is added to the table of the Appendix-1 as under:

14 CBI Court | Special Judge Sheristadar | Senior most UDA
By order,
Sdy-
R. Phukan
REGISTRAR GENERAL
No. HC.XI-05/2008/ 48-61/RC dated 18.08.2017
Copy to:
1. The Secretary General, Supreme Court of India, New Delhi.

The LR & Secretary to the Govt. of Assam, Judicial Department, Dispur,
Guwahati.

The Registrar (Vigitance)/ Registrar (Admn.)/ Registrar (Judicial)/ Registrar (Estt.)
Gauhati High Court, Guwahati.

The Registrar —Cum~ Principal Secretary to Hon'ble the Chief Justice, Gauhati High
Court, Guwahati

The Registrar, Gauhati High Court, Kohima Bench, Kohima/ Aizaw! Bench, Aizawl,
Ttanagar Bench, Naharlagun, with a request to circulate the natification maong the
Hon’ble Judges stationed in their respective Bench.

The Joint Registrar, { ), Gauhati High Court, Guwahati. -

The Deputy Registrar ( ) Gauhati High Court, Guwahati.

The Librarian —Cum~ Research Officer, Gauhati High Court, Guwahati.

The Asstt. Registrar, , Gauhati High Court, Guwahati.

. The Private Secretary to Honble Mr/Mrs. Justice ,

Gauhati High Court, Guwahati.

. The Deputy Director, Printing & Stationery, Assam Government Press,

Bammunimaidam, Guwahati, with a request to publish the notification in the
sam (Gazette. '

The Systems Analyst, Gauhati High Court, Guwahati, for uploading the notification

in the High Court Website. _

13. The Administrative Officer (Judicial), , Gauhati High
Court, Guwahati.
14. The C.A. to the Registrar General, Gauhati High Court, Guwahati. ~ {,Y
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